
HIGH

su bject:

COURT OF JAMMU AND KASHM]R AT SRINAGAR

(Chief Justice'sSecretariat)

compassionate appointment of Shri Rayees Ahmad Sheikh

S/o Late Ghulam Mohammad Sheikh (Ex-Process Server)

R/o Sherpora, Anantnag under SRO-43 of 1994.

ORDER

No. 175 oated: /J,09, )-o/8

ln pursuance of Jammu and Kashmir (Compassionate Appointment)

Rules, 1994, Shri Rayees Ahmad Sheikh S/o Late Ghulam Mohammad

Sheikh (Ex-Process Server) R/o Sherpora, Anantnag is temporarily

appointed as Orderly in the Pay Band of Rs' 4440-7 44O with the Grade Pay

of Rs. 1300/- in relaxation of the prescribed qualification, in terms of Rule 7

of SRO 43 oi 1994, and is posted as such in District cadre Anantnag against

available vacancY.

N#
i) The oppointee sholl ioin belore Principol District & Sessions Judge' Anontnog within o pe od

of 27 doys from the dote of issuonce of this order, thereot'ter, Principol Disttict & Sessions

Judge, Anontnog sholl odiust him ogoinst on ovoiloble vocdncy of Orderly in the District;

ii)TheconcernedPrcsidingoflicelofthecoultwheretheoppointeewillbeodjustedbyPrincipol

District&sessionsJudge,Anontnogshollgetollthetestimoniolsoftheoppointeeveri|ied

Jrom the concerned outhorities belore drcwl of his solory'

By Order.
5Al-

(.tawad /hmed)
PrinciPal Secretary to

Hon'ble the Chief Justice
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Copy to ther
1 Registrar General, HiSh Court of l&K, srinagar'

2 Registrar Vigilance, HiBh Court ofj&K, Srinagar'

3

4

5

............forinformation. .,
Pr, District & Sessions Judge, Anantnag for information aod necessary action'

Chief Accounts Officer, High Court of l&K Main wing, Srinagar for information'

shri.
for
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i Nlc for uploading in High court Website'


